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CENTRAL ADMINISTRATIVE TRIBUNAL ^
PRINCIPAL BENCH: NBf^ DELHI.

REGN. NO. 831/88

Shri Jaspal Singh Applicant
Vs.

Union of India 8. another Respondents.

/Applicant in person. Shri Jaspal Singh, applicant,

prays for permission to withdraw this application with

liberty reserved to move this Tribunal as and when

the authorities decide the matter one way or the other.

Permission soughtA^ granted. Application is rejected
as withdrawn.

( KAUSHAL KUimR) ( K.S.PUTMmMy)
member VICE ^Ghairs^n


